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Import of Indian Te.tiles by U. K. 

*6il. SHRI BENI SHANKER 
SHARMA : Will :Ihe Mini,ter of 
FINANCE be pleased to state: 

(a) whether he attended the Common-
wealth Finance Ministers' Conference at 
Nicosia; 

(b) whether the question of U. K. 
curb" on Indian Textiles was raic;ea at th·~ 
Conference; and 

(c) if so, with what results ? 

THE MINISTER OF FINANCE 
{SI-IRI Y. B. CHAVANI : (a) Yes. Sir. 

(b) and (C). Issues of bilateral inlerest 
are not specificaJ:y discussed at th~ 

Comm:>nwealth Financ~ Ministers' Con-
ference. However, I did point out in one 
of :ny inkrventions during the dis-
cUs<ions tint instead of there being a pro-
gress lowards freer and preferential acc~s" 

for manufactured goods of developing 
countries in the market. of developed 
countries we wl.:rc threalcncd with dutics-
and discriminatory ones at that on-vital 
'terns like textiles in t.he U. K. market. 

• 
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MR. SPEAKER: The qJestion was 
only whether the point about the United 
Kingdom curb was raised. He said, "No." 

SHRJ Y. B CHA VAN: I will require 
notice for this question. 

MR. SPEAKER: Yes. I think it 
requires notice 
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SI-IRI S. R D ... ',,1.-\ '\II rOl"e-

MR. SPEAKER: Thore is nothing 
menlicmed. What will you ask 7 

SHRI S. S. KOTHARI rn"-

\1R. SrEAKER : There is nOlhin/: 
coming out. ~e'(t quc .. aion. 

Foreign Tourists to C .... lcutta 

*682. SHRI SARDAR AMJAD ALI : 
Will the Minister of TOURISM AND 
CIVIL AVIATION be plea.ed to state: 




